. FORM G ‘ !
INVITATION FOR EXPRESSION OF INTEREST FOR
OMANSH ENTERPRISES LIMITED OPERATING IN TRADING OF CLOTH AND
FABRICS AT NEW DELHI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

. RELEVANT PARTICULARS i '
1. [ Name of the corporate debtor along OMANSH ENTERPRISES LIMITED
with PAN/ CIN/ LLP No. :
2. | Address of the registered office (-38, Vardhman Premium Mall, Opp Kali
Mata, Deepali Chowk, Pitampura Delhi DL
110034 ‘
3. | URL of website https://omanshenterprises.in/
4. | Details of place where majority of fixed|G-38, Vardhman Premium Mall, Opp Kali
assets are located Mata, Deepali Chowk, Pitampura Dethi DL
. 110034 '
5. | Installed capacity of main products/ [N.A.

services

6. | Quantity and value of main products/{Total Revenue for FY21-22 : 3.59CR
services sold in last financial year

7. | Number of employees/ workmen There are no Employee / Workmen.

8. [Further details including last available| Please write e mail to .
financial statements (with schedules) of| gmansh.cirp@gmail.com to seek further
two years, lists of creditors, relevant details about the Corporate Debtor.
dates for subsequent events of the
process are available at:

\

9. |Eligibility for resolution applicantsPlease write e mail to

under section 25(2)(h) of the Code isjomansh.cirp@gmail.com to seek

available at: information regarding eligibility for
resolution applicants under section 25(2)(h)
of the Code.

10| Last date for receipt of expression of [05.07.2023
interest

{1.|Date of issue of provisional list of  [07.07.2023
prospective resolution applicants
12.|Last date for submission of objections |12.07.2023
to provisional list

13.| Process email id to submit EOI omansh.cirp@gmail.com

BB1/PA-002f
1P-N00893/
2019-20/

For Omansh Enterprises Limited
IBBI/IPA-002/IP-N00893/2019-2020/12832
Add.: A-179, First Floor, Sudershan Park, New Delhi - 110015
Date: 25.06.2023

Place: New Delhi
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DEBTS RECOVERY TRIBUNAL, DEHRADUN

Ciovernment of India, Ministry of Finance, ].l'-_l.‘*i.u'llr'n_l'l[ { Firancial Services
27 Floor, Paras Tower, Maera, Saharanpur Bood, ['J-.hrdxlmn LUk 2480171
_ PUBLICATION NOTICE (N O.A, Ne, 389 OF 2022}
SLBONS UNDER SUB-SECTION (00F SECTTON 190F THE RECOVERY OF DEBTS AND
BANEKRUPFTCY ACT. 1993, READ WITHSUB-RULE (241 OF RULE 5 OF THE DEET
ERCOWVERY TRIBLMNAL(PROCED TRE RULES, 1993 AS AMENDEDRDFROM TIMETOTINVE)

[y, Mo 59772023 Dated: 19.06.2023
Canara Bank (E-Svndicate Bank) Vis Mfs Wagar Ali & Anr.

qana =i2isTe] dds

..M TR W) .. Nl el o BN wpon!

ir The Indian EXPRESS

lassifieds

FROM ANYTHING TO EVERYTHING.

CIRCLE SASTRA CENTRE, DHARAMSHALA Tel:- 01892-223102, E- Mail :-
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas Punjab Nalional Banki the Authorsed Officer's of the Punjab Mational Bank under the Securitisation and
Raconstruction of Financial Assets & Enforcement of Sacurity Interest Act, 2002, and in exercise of powears conferrad undear
Section 13 read with the Security Interast (Enforcement) Rubes, 2002, issued demand notice/s on the dates mentioned against
each account calfing upon the respective bormower's to repay the amount as mentioned against each account within 60 days
from the date of notice(s)/ date of receipt of the said natice(s).
The borrower having faibed to repay the amount, nofice is hereby given 1o the borrower and the public in general that the

e uncersignied has taken possession of the proparty described harein below in exarcise of powers conferred on him undar sub-

stract viorsmahad, . i | ] . Ak § 0 1 ey [ . 1 . I !
Wheress the above named Applicai Bank has instivited OA No. 389 o 2022 against vou | | 552000 (4] of Seclion 13 of Act read with Rule B of the Sscurily Interest Enforcement) Rules, 2002 an the dales mentioned
for recovery of debis of Rs, 21,84,622,07/- in which Honble Tribunal wos pleased o issue herein the table balow,
Aummions! lotice Uis 1904) of the Recovery of Drebis and Bankrupiey Act, 1905 and was The bormower's [guarantor's /morigagor's atiention i invited to provisions of sub-section [3) of section 13 of the Actin respect of
listed befor: the Registear on 15.06,2023, i ;
lime available to redeem the secured assets

cs8220@pnb.co.in

C

CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express

T,

1. Nis "|'|-u|:|.ur AlL Menr Land Mark Schoel, Sharma YWali Gali, Faiz Lvan |, Moradabacl
District Moradabad through its proprictor Shei Wagar Al

2 Shei Wagar Al S'e Shei Wasit Al Ro Shavma YWali Gall Faiz Ganj, Morvadahad,

Whereas. nh-: b shovwn 1o the satisfaction of the Tribunal that it is not possible w serve The b P il o i i ; 16 sl vt ’ desl
vl in crdimary way, Therefore, this nofice is given by way of this publication directing vou b 18 DOMOWEN'S 1M DareCular and e pubdc in QE-'I'IE-'FE= 12 Nereby cautioned nod 1o deal with ine FIFEIF'EH:,'."IES dnd any dealing J : N 4=
{*r:’,; ey ':;,'ﬂ’,;, '.ie”x"tﬁi'.ulff. 1" .:J'..If L:I"I'm'l’l X disic I'l;' .' ¥ 'ﬁ::i'i i ff;:_}';; with the propertyfies will be subject to the charge of Punjab National Bank for the amounts and interest thereon. GrOUP S aUthOrISed CIﬂSSlfled Ad DepOtS
forin CkA shoald et be gronted and 1o file reply, if ony, in voardefence in o paper book formin
sty and procloce all the documents amd atfidayvars undier whach youn -.Iu.'I-.'an.' o Clarm 1o sl Sr.| Name of Name of the Name of the Date of T:ﬂ:lﬂ Amount Name of
off. counter clairm, in this Trikmal |"'l.'|--.'-l'|.l.|.3- 7 I."||'l.ll|;;|! L IJI.||[.- sithiorized aZenl or IC"_-'.II Hﬂ-. "‘IEI A[:I:l]l..li'lt EDI’I‘!:I-HEF Demand Nﬂti’:ﬂ' ‘:Pf thE ':'l.ltf}tandllﬂﬂ thE
SIS ithim 30 days from the date of the fication of this nolice i
=5 I'I::ll. .'I ||-:I:-':l;l::'I|I:II':1r.I'.I ::I ::.-.-:;' Inrl:.l:'::'lr':-:'.lil |:I':.-:r:-'.llrlI;|;r|h|l'::l:|l-'.'||l'ln.l'|:l:'-|: I::I:'I -:;lr.lnl:l'gil:.:chlil'_-.' amudl timne befiore Branch Mame of the [ﬂwner of the Date of Possession| asondate |Authorised
th I rnbumal. the case shall be heasd ard decaded an v our ghsence. Guarantor prnpart‘gr:l pﬂS‘EEEEiﬂI‘I of demand Officer’s
Civven umcler my hand and seal ol thas Trabunal onthis the 19th day af June, 2023, ﬂﬂti{.'-E af'ﬁ:e:l Hﬂt‘iﬂ-’E
By order of 'I"r_ilr|||1'.||1 Registrar : " .
Debts Recovery Tribunal, Dehradun {. RajaKa |Sh. Surjeet Singh Slo | Sh. Surjeet Singh Sio 06.12.2021 Physical Rs. Sh. Kartar PATPARGANJ . C HAVl ADVE RTl S E RS, Ph - 9899701 024,
Talab | Sh. Onkar Singh VPO. | Sh. Onkar Singh VPO. 712,848 .16 | Singh .
Larth Tehsil Fatehpur | Larth Tehsil Fatehpur 19.06.2023 9 22090987, 22235837, PREET VIHAR . AD BRlDGE COIV”V'U'
FORM G Distt. Kangra, (HP). Distt. Kangra, (HP).

NICATION, Ph.: 9810029747, 42421234, 22017210,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

Guarantor : 3h. Kuldeep Singh 3o Sh. Onkar Singh Rio Vill, Banoli PO Minjgran Teh Jawali Distt. Kangra, (HP).
Description of the property mortgaged:- Registered Morlgage of Praperly enlered Khala Mo, 103 Khatoni No. 174, Khasra No.
703,17421755 Plots 2, Land Measuring 00-04-96 HM, Situated in Mohal Larth Tehsil Nurpur Distt. Kangra (HP). as per
Jamabandi 2010-2011 in the name of Sh. Suneet Singh S'o $h. Onkar Singh Rio YPO. Larth Tehsil Fatehpur Distt. Kangra, {HF)

Date : 24.06.2023
Place : Dharamshala

INVITATION FOR EXPRESSION OF INTEREST FOR

OMANSH ENTERPRISES LIMITED
OPERATING IN TRADING OF CLOTH AND
FABRICS AT NEW DELHI

(Under Regulation 364 (1) of the Insolvency and Bankruptcy Boerd of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVAMNT PARTICULARS

Kartar Singh Authorised Officer
Punjab National Bank

1.| Name af the Corporate Debior OMANSH ENTERPRISES LIMITED
along with PAKN! CIN LLP No

&-58, Vardhman Premium Mall, Opp Kali Mats
Deepali Chaowk, Eiampara Delhi DL 110034

2. | Addrass of the regislered offica

3| URL of wehsite https:ff'omanshenterprises.in/

4. | Dalais af place where maonity of fad
AS5ELS Are u;:ul-:.;]

(3-58, Vardhman Premium Mall, Cpop ®ali Mata
Deapali Chowk, Plampura Delhl 0L 110032

sendces sold in [asd financial year

T | Wumber of employesas §workmen There are no Employes | Workmen

Plase wrile g-mail to

amansh, cirpERamail.com

fo saek further defails ebout the Corporada
Dlehbar,

8 | Further details including kst avallabde
fnanicial staiements faith schedules) of
fwa years, lists of craditors, ralavant dakas
for subsequent ayenls af the process ane
avallable &)

Plagse write -mail to

omansh, cinpl@gmall.com

fo zaek infarmalion regarding aligibdlity Sar
resalusian applicants under saction 25 2jih)
aof the Code

9, | Ebgbdity for resalution appbcants under
saction 25(2)(h) of the Code &= available at

b provesonad st

13.| Procass emal id to subenit E0I gemansh, Cir g mail.com

Gagan Gulat|

Resolution Professsional

For Omansh Enterprises Limited
IBELIPA-DO2AP-NO0A93/2019-2020/12832

Add.: A-179, First Floor, Sudershan Park, Mew Delhi - 110015

Date : 25.06.2023
Place: New Delhi

HERO HOUSING FINANGE LIMITED

Regd. Offica: 09, Community Centra, Basant Lok, Vasant Vihar, Mew Dalhi - 110057
Phone: 091 49267000, Toll Free Number; 1800 212 2800, Email; customer.carei@herohflcom
YWabsita: www.herohousingfinance.com | CIN: UG51520DL2016PLCI0T48

Contact Address: Building Ne.
Basant Lok, Yasant Vihar, Mew Delhi- 110057,

27, and Floor, Community Center,

DEMAND NOTIGE
Under Saction 13 (2) of the Securitisation and Reconstruction of Financial Assels and
Enforcement of Secwrity Interest Act, 2002 {"A&ct™] read with Rule 3 of the Sacwrity
Interest [Enforcement] Rules, 2002 [“Rules"),
Wheress the undersigned being the Autherised Officar of Hero Housing Financa Limied (HHFL)
under theAct and in exencises of powers conderred under Section 13 (12) read with Rube 3 of 1he Rules

Copies of the said Mofices are senved by Registered Post AD, and are avalable with the
imdersigned, and the said ObligorziLegal Heirjz)Legal Representativels), may, If they so desire,
codletl the respedcive copy fram lhe undaragnad on any working day dun n:i nafmal cifice hours.

In connechion 'with the showa, Malice is hereby given, once 290, fo the saad Chligons) Legsl
Heir(sWlegal Representativeds) o pay s HHFL, withen 6] days Irm the: date of the respecive
Motcas, tha amaunts indicated harain below aganst thair raspachve rames, logalbar wilh futher
intares! gs datailad balow from the respeciive deles mentioned below in column (d) il the data of
payment and | of realisaton, read with the kan AgrEEman and othes CICLITSE NS IWTIINGS, if any,
emaciiled by ha said Chigoes). As securily tor due rmpayment of the oan, the Teloeng Sacunad
fizsatis) hawe bean martigaged bo HHFL by the said Obfigar(s} raspactivaly.

Description of the Securad Assets/lImmovable Properties! Mortgaged Properties: 48 Fiecs and
Parcal of Third Floor with recf ights. cut of built-up Propenty Bearing Mo, WE-358, buit on Plot Mo, B2,
land araa madsurng 15 sg. yos, oul of Recl Mo.35, Bila Mo 20, [Khasta No a0} Siluabed in ha
area of Vikage- Khyala, colany fmown &s Vishnu Garden, New Dethi-11001E. Eest: Portion af above
sad property, West Plot Mo 81, Morsh: Reed 15FL, South; Road 15FH

Description of the Secured Assefs/immavable Properies! Mortgaged Properties; A Residentizl
Apartment Bearing Mo, §204 On Second Flear In Tower Mo B = 11, Admeasuring Super Area Of
12690 Sg. Mirs e 1366.00 Sg FLstualed In The Said Group Housing Caloriy Knawn As "m3m
Waodshire, Village Dharempur, Segtoe- 107, Sub- Tehed Kadipur, Tehsil And District (gurugramy]
Gurgaan, Hanvara - 1229010, alengwith praporiiorate, wndvided, impartinle share and mterest in
land, - alaniasth albar co-taners undernaath the Towar mowhich e said Apadment is locabed and
exciusiva right iouse 1 (Ona) nas. Car Parking Spaca | Parking spaca Mo, 5-4E in stit Ph- [11)

Baunded By: North: Drveway, East Tower B—10, Sauth: Linit 02, West: Linit - (4

transferred to IEPF,

Su

perhouse Limited

Registarad (ffica ; 150 Feat Road. Jajmaw, Kper | CIN ; LZ42311F1980PLC004810
‘Wehsite: s superhmese.in Email: sharefi superhosse.in

NOTICE

Transfer of Equity Shares of the Company o the Investor Education and Prolection Fund (IEFF) Account.

The provisions of Section 124(6) of the Companies Act 2013 ("Act") read with the Investo

and transfer of shares, in respect of which dividend remains unclaimed for seven consecutlive
years or more to IEPF Account. Under the provisions, the companies are required to inform the
shareholders at the latest available address whose shares are liable to be transferred to the IEPH
Autharity three months prior to the due date of transfer of shares and simullanecusly publish the
notice in the newspapers. This MNotice is published pursuant to the provisions of the Act and Rules
Individual communication is being sent to the registered address of the shareholders whose
dividends are lying unclaimed for seven consecutive years and whose shares are liable to be

The complete details of these shareholders are being uploaded on the Company's website at the lind
hitp:{iwww.superhouse.in/pdfiSharestobetransferred. pdf

IEPF.

In case the dividends are not claimed by the concemed sharehalder(s) by 30th Seplember, 2023

completion of necassary formalities. The original share certificate]s) which stand registerad in the
name of shareholder will be deemed cancelled and non-negotiable.

-In demat form- The Company shall inform the depository by way of corporate action for transfier
of shares lying in shareholder's demat account in favourof [EPF.
The sharehaolders may note that in the event of ransfer of shares and the unclaimed dividends tg
|EPF, concerned shareholder (s) are enfitled to claim the same from IEPF by submitting an onling
application in the prescribed Form IEPF-5 available on the website www.iepf.gov.in and sending
a physical copy of the same, duly signed to the Company at its Registered Office along with
requisite documents enumerated in Form [EPF 5.
The shareholders may further nole that the details of unclaimed dividends and shares of the
concerned shareholder (5) uploaded by the Company on its website www.superhouse.in shall
be treated as adequate notice in respect of issue of the new share certificate (s) by the Companyy
for the purpose of transfer of shares to IEPF pursuant to the Rules. Pleasa note that no claim shall
lie against the Company in respect of unclaimed dividend and equity shares transferred to the

In case the shareholders have any quenes on the subject matter, they may contact M's Skyling
Financial Services (P ) Limited, Unit : Superhouse Limited,D-153/4, Ist Floor, Okhla Industria
Area, Phase-l, New Delhi-110020 , Tel: 91 11-40450193 to 97 Fax 91 11-26812682, Website
https:/fwww.skylinerta.com

-.1'\':.II

Far Suparhouse Limited
Sdi-

PERSONAL

I,hitherto known as VINOD

at,4/2991, 3rd
Floor,Gali.No.2,Shalimar-Park
Extension, Shahdara,Delhi-
110032,have changed my
name and shall hereafter be

HHFDELHOLEA] PIYLEH KUMAH, SEEMA Rs. 16,43, 566/ 19-Jun-2023

l,Karanjeet Singh Alag,S/0
Harjinder Singh R/0.H.No.C-
47,Jhilmil Colony,Shahdara,
Delhi-110095,have changed
my name to Karanjeet Singh.

0040674753-8

D0 EE 5 as an 18-Jun-2023 07 -Jur-2023

Description of the Securad Assets/Immavabla Properties! Mortgaged Properties: All Piace And
Pargal OF Buit Up Third Floar Front Side, Lhs, With Roof Rights Cn Plat Moo B85 & B-08a, Amea
Measuring 42 3q Yds, Qut OF 170 3q ¥ds Out Of Khasra Mo, 2406 And 8, Siuated In The Revenus
Estala Of Village - Maliala Dethi Stala Defhi Colany Knawn &s Sa Chand Park, Ullam Nagar, New
Diethi-110058 'With One Bila Parking. Bounded By: Morgh; Other Flat On Seme Plod, East Raad 20
Ft.. Soush: Femairing Portion OF Plot ko, B-86, YWest: Partion 07 Piot

HHFDELHOU1S | SURESH KUMAR, R, 15,88,081)- 19-Jun-2023

(anf0Et SUMITADEW] ag on 18-Jun-2023 07-Jun-2033

Ground Floar (franl Side] Without Roof Rights, Abowa SR Cul OF Preparly Modda, Land Amea
Measuring 50 Sq. Yds (out OF Tofal 100 2q, Yds) Out Of Khasra Mo, 3796, Sivated In The Anaa Of
Willage Hastasal, Colony Known As Vikas Nagar In Block- C, Uttam Nagar, New Delhi-110053 duly
lilberdl wath ebactricity, waler and sawer conpachion in rurning condSans, with camman slarcasa,
pass&ge and antranca keading from graund foor 1o top Aoor, with comman one Biks parking space al
stift firce and with the properionzie free held rights of the tand undemeath. Bounded By: Narh: Other
Flat, Easl Cithers Plal, South; Boad 25 Fael, Wesl: Olhars Plod

Description of the Secured Assets/Immovabbe F'rn'ﬁu?m.' Mortgaged Properties: Uppes

I, Jamshed Ansari,S/o0 Mohd
Haneef Ansari, House.No.O-
29,Loha Market,Welcome,
Seelampur,Delhi-110053,have
changed my name to Mohd
Jamshed Ansari.

0040674753-5

I,Haneef Ansari S/0-Chhiddan
Ansari,R/0 House.No.O-
29,Loha Market,Welcome,
Seelampur,Delhi-110053,have
changed my name to Mohd
Haneef Ansari.

0040674753-6

HHFDELLAFZD | WISHAL SRIVASTAWA, Rs. 14.68,3340- 19=Jun-2023
(0007929 KRATIRA SOLAME a5 on 19-Jim-2023 07-Jun-2073

Description of the Secured Assetsimmovable Properties! Mortgaged Properties: Apartment
M. B=T12, Type-d, Tih Floor, Tower-12, Block - | In The Group Housirg Project Known Az “wip
Addressas” Conslructad On Land Baaring Khasra Mo, 1118, 1120, 1125, 1126, 1146, 1147 & 1917,
Sibuated In The Ares OF Yillage Mioor Mager And On The Land Bearing Khasra Mo, 853, 854, B55 &
B3E Sihuated In The Wilage Sadig Magar, Both Tehsil And District Ghaziabad, Ra Magar Extengion,
Mh-58, Gharabad, [Mlar Pradash l..lLl Usage Fight Of One Covenad Parking EFHI:E Hairg
Supar Areg Measuring 130006 S, Mes (1400 Sg. Ft) Covered Area Measwing 2678 5q. Mis
(10417350 F)

1Y.S. GILL S/O GURDAS SINGH
GILL R/O A-46 B-1, RATNAKAR
APPARTMENT, SHALIMAR
GARDEN EXTENSION 2,
SAHIBABAD, GHAZIABAD
201005 DECLARE THAT MY
FULL NAME IS YADWINDER
SINGH GILL. Y. S. GILL IS MY
SHORT NAME.

0040674712-4

SATENDRA KUMAR| Rs 2338708, | 20-Jun-2023
SHARMA AMUPMARAMI | a5 on 18-Jun-2023

HHF DELHOLAA000000116
& HHFDELLAP 18000000117

| Bl S
O Jun-2023

Description of the Secured Assets/immovable Properties! Mortgaged Properties: Erilire Third
Flaar, Bearing Ma. 301 With Roollesraca Righls Area Measuring 75 Sg.Yds. La. 62 7075 5q. Mirs
Cut OF Propeny Baaring Mo, H- 245 Along With Proporfionate Undieded And Impiartial Ownership
Rights Of Undemeath Land Measuring 75 S, Yds, Le. 62 7075 Sq. Mirs. Wih Car Parkirg On Stlt
Flaar Cul O Khasta Mo, TE3, Silualed In The Arga O Village- Palam, Delte State, Colany Known As
Mahayir Enclave, Mew Delhi-110045

| REKHA RAUTHAN W/0O
NARENDRA SINGH RAUTHAN
R/0O VILLAGE POST-RATURA,
DISTRICT-RUDARPARYAG-
246171, HAVE CHANGED MY
NAME TO REKHA DEVI.

0040674712-1

HHFNSPHOUZ1DOD013152 | AKHALESH CHAMD | 20-Jun-2023
& HHFNSPLAPZ20OMI21985 | GIRI, RAJ RANI [ Oa-Jun-2023

Rs. 17.80 55%-
as an 19-Jun-2023

Description of the Secured Assetsfimmovable Properties! Mortgaged Prnperlle-ﬂ Built-up Firsl
Flaor, Without Roof Rights Uple Celling Leveld Buill On Propesty Bearing No, B-34, Land Area
Mlgasuring 5005 Yds., Le 4180 Sq Mirs., Qut Of Khasea Mo, 2090143, 207143, 1664, Shuatad In
The Area Of Yikage Ghonda Guran Banger, I The Abadi OF Ram Gali Mo. 2, Norh Gharda, lllaga
Shahdara, Delhi- 110053, Property Bounded By Noeth: Property of Cihers, East Gond, School,
sauth: Propaerty of Othars, West: Boad 20 Il wise

“wilh furthsar irlenssl, adofonal Mbarest a1k rals &5 mone particuitarky stated in ngspechve Demand
Modice dale menlioned abowa, ncidenial expenses, costs, chames et incurred Gl the daka af
payment andior reakzabion. If the said Obliganiz) shall fil 1o maks paymenl g HHFL a5 aharasad,
then HHFL shall pracesd apgainst tha above Secumed Aszallsimmovable Propery[es) under
Sachion 13(4] of the said Act and the applicalle Fulas enlirely &1 the risk of the said Caligans)Lege
Heiris)Lapgal Represantativeds) a5 ta the costs and consequences.

The said ObligorsiLegal Hersylegal Repesentativels) are prahibiied under the said A io
fransfer the aforesaid Secured Assellsiimmovable Properly, whether by way of sale, lease or
clhersise without the price wrillen consent of HHFL. ATy pErsen whi CORfavensas of abets
conbravention of the previgions of the Sclor Rules made thersunder shall be llabke for imprsonment
ancloe penally a8 proscied under The Act,
Place: DelhihCR

Date: 25-Jun-2023

Sdl- Aurhorisad Officer,
For Herp Housing Finance Limited

| CHAMPA GILL W/O Y. S. GILL
R/O A-46 B-1, RATNAKAR
APPARTMENT, SHALIMAR
GARDEN EXTENSION 2,
SAHIBABAD, GHAZIABAD
201005 DECLARE THAT MY
HUSBAND’S FULL NAME IS
YADWINDER SINGH GILL. Y. S.
GILL IS HIS SHORT NAME.

0040674712-5

financi“. ep. .in

{Ba it known to &l thal my chent Sml |
Reshena WO Late Sh. Remesh Kumar|
Rio H. No. A-2/56 A, J.J. Colony Hastal)
Moad, Utlam Magar, West Delhi-11 Dl

and hizwife Smt. Sapna Soni due o i
misbehaioe missonduct bowards mil
Hiends aml Keshma, heand rllF.wl'EFll'.‘!E
ned i confral of my client, {:‘I-.'.'I:"!!!'fi
Meas with Sh, Inder Sanm and his wil £
Smil. Sapna Soni in any manner|

HHFMSRHOLZI0 MISHANT KOHLI, Rs. 51,82 771 19-Jun-2023 known as VINOD SINGH. ﬂ+1lmhvur n;:" do 50 at histhen ‘IJ'-:- '
00402 \WEl PRE i A9 -0 T T fown risk and rasponsibiity, my client]
HO1034T KAWAL PREET 88 on 19-Jun-2023 0d-Jur-2023 0040674768-7 shalinotba resperzible for .;EEJ‘L. |

SALURABH KUMAR {Advocate)|
Gh, M, 192, Saked Courl, Kew Delhi-17|

PUBLIC NOTICE
Public at large Is hereby informed tha
my clients Shri Hemant Gupta and Smt..
Preeti Gupta both R/o A-3, 191/1,
Sector-7, Rohini, Delhi 110085 who are
the brother and sister-in-law ( bhabhi) of
Swati Gupta also known as Swati Garg
D/o Late Sh. Mahender Gupta and W/g
Sh. Praveen Garg R/o Flat No. 204,
Aditya World City, Luxurious Apartment,
Ghaziabad, U.P.- 201202 have severed
their all relationship from said Smt,
Swati Gupta and her family for all
purposes, acts and deeds etc. and are
and will not be liable for their any acts,
deeds, misdeed or conduct whatsoever,
Yogesh Goel

§Advocate) E.No. D-1956/2010
Off. No. 13, DDA Market, A-Block, Pitampura, Delhi-34

Be it kmow o @l thatl my cliert Sk
Phoatwati Wie Late Sh. Jagdish
Tarwear Rio H. Ko, 2826, Jain nagar,
Gall Mg 6 Kakrala, N, Delbe has
sevared all relations from Sh

Darversder Tarmaar [San) & Ms. Rika
[Daugtder-in-Lew] and have  also
dabarradidisowned them fom al
movablefmmavable properies which
befang bo ry chanl &ny persen dealing
#ith abave =aid persons shal do =0 at
his cram resk and consequencas and g
chentshall mot be responsbbs for any of
thar aclicondus

Meera] (Advocaie)
Ch, Mo, 804, Dwarka Courts, New Delhi

PUBLIC MOTICE

This & ta milorm o the general public
That ey chend’'s Shel Bamashwar, son of
Laie Shres Tej Singh B HoNo A -7
Duirga vikar, Dauli, Soah Delhi, Delhi-
110062, havae dispwnad and
diginherited ther son namesd ‘Prilam
Rumar ared fiis werte JAarll’ from their all
messalde & imenouable properiyAssets
whalsopverrwherever =ituated and
sayird all their cormections with them
2l whipesar des g with them shall be
going =0 at 1heir own risk and
DONSEUBNGES and Iy CRRNSE Shak nog
be hald rasponsibladiable hor thair acts

il dends
Dinesh Chand Sharma
(Advaicaie)

PUBLIC NOTICE
This is to notify the general public
thal my clienls Sh, Gopal Krishan

Sardana & Smt, Meeta Sardana Wi

af Gopal Krishan sardana both &0
C-5a0195, Sacond Floar, lanskpur,

Mew Delhi-10038 have debarred their

S Gautaim sardana Irom all thedr
muovable & immovabie properties
with immediate ethect. Anybody

daaling with him in ey marmer shall
0 50 at hisdher own cost, risk &

responsibility. My cliands shadl bein
no way responssle for any acts,
deads & things done by him

Sanjay Kapoor & Associates
788, Tis Hazari Court, Delhi

PUBLIC NOTICE

To be known to all that Jessy
Thomas Wio 0. F. Thomas Rio Flat
Mo, 108-C, Second Flaar, Pocket
A1, Vikaspuri, Maw Delhi-18 has
Lozt Original Demand-cum-
Allotment Letter, Possassion
Letter, NOC Tor Water &
Electricity Connechion, Site

at P1264517.

5. | Installed capaciy ofmain prockelsl [ Education and Protection Fund Authority (Accounting Audit, Transfer and Refund) Rules, 2018 . :
§ :ﬂi:;..m-.a-J.,-cr.-..aan.,b-rg Tolal Revenue for FY21-22- 3 560R ["FEI:JIESI'E].amnglstﬂmlepmggers.dc{ln%rn _:eri:mrllr;%arutrénsfrerﬂf!J%daimeduc;i]vi:derL:detﬂ IEPH PURA . GMJ ADVERTIS”\IG & MARKET”\IG PVT LTD, Ph

0. La far racaipt af fi 05.07,2023 2 | Il be initiated by the C t fer shares held by th a . .

; Mll‘h..l e chareholaer(s, o IFPF withoulutharnolios I he flowingmanners TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
praspeclive resalulion applicanls | th h held: "

12.] Last daba for submission of abjections 12.07.2023 .innc:ﬁjﬁlcaa?f:::]s ETT:E‘WESHEFE' GE‘ﬂif‘-EatE‘{S:l will be issued and transferred in favour of IEPF on 25980670, 205 1 8836, VI KAS PU RI n AA KAR ADVT- I\/l E D |A

Bomawer(Co BomamertHGuatani(s) (i Srubry orgeter refared 1o OblgosWL6ge Date: 24th June, 2023 & Aven Cooper RK Agrawal KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
Heir(shLegal Representative(s) ksted hereundes, 1o pay the amounts mentioned in the respective l\'-.ﬁla-[:e: Kanpur Company En-cr&tarw
Demand Molice's, within B0 days fram e daba al b raspactive Moliceds, as per dalails gvan balow. 981 8505505, 27458589’ PATEL CH EST (OPP. MORRIS

Classifieds

Loan Marme of Obligor(s) | Total Outstanding Date of alias VINOD SINGH,D/O Possession Slip & other
% i hag d B . 4 .
Account Legal Heir{s)/Legal Duss (Rs.) Demand r!-ﬂ'tlI:E Shri.SHER SINGH,W/0 ?’:f“: il ..-qﬁl q?i':l:'i‘?| |I an |dT|P:_: Wi :': h':lll dﬂf::l'l'lﬁflrfi in respact of DDA MIG
o, Representativels) as on below date” | Date of NPA Shri.BIJENDRA SINGH Sapra Soni fram al her movabhe and| #g:?;ﬂﬁﬂfﬂi;ﬂﬁlﬁhf;: S 0 UTH
HHFFARHOUZ2D000011281 & | Deapika Varma, Raj Rs. 17,38 434/ 19-Jun-2023 employed as SUB Inspector in Er::}jr:;ianbﬁhzﬂli:lsza?jsgﬂ;gﬁlrﬁgé DEi.hi-‘:[I..i:'DliEé.LEEEEE;I;:IrI‘. .
HHFFARIPL20000011262 | Kumar, Gurpreetaur | 8son 19-Jun-2003 | 4-Jun-2023 Delhi-Police,residing _;ak?msa,: T L, 5B5059/2023. Finder may contact ]

NS eSS, DO

WEST

JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-

9310333777, 9211333777, 9810883377, NEW MOTI
NAGAR : MITTAL ADVERTISING, Ph.: 25178183,
9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,

Ph.: 9810401352, 9015907873, 9268/96133

CENTRAL

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
PLACE : HARI OM ADVERTISING COMPANY Ph.:
96811555181, 43751196

NORTH

TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748

NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.:
9311564460, 9311288839, 47057929

CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:
9611602901, 65131100, 26301008, KALKAJI : ADWIN
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568366, YUSUF
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9610843218, 26561814, 26510090

FARIDABAD (NEELAM FLYOVER) AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 63) : SRI
SAI MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
TIRUPATI  BALAJI ADVERTISING & MARKETING,
Ph.: 9618373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :
ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901

For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com

New Delhi



THUHUHS 3R 3 B emgiRAl &\ WEdn &9 & fav e el A e fefwa (veeiam

eftam), Jererars fEdo (S usw) o o fEdiar (ST UayT) ¥ 3/ I & gY—a¥Ia & Solld)
[STETRT ¥29T (Totsn), Hrerad™y ¥ (Taxin)] sitv gz v [Rrafra we (SesmeE)]) 9@ | &
H AT | ° o W $ Ued & & | 98 9AIEg o OF AT J 9EE 99 aTel TNl @1 o, 3[ERE
<8 3R THEv] adme uras Hal ue &l | "o S0 dar” @ FifsT weE, difsT 3R i d
e TR ATTHA @ [ ird &1 775 alieiedl & 3R &

difenr Wy difen & feq uw=

Bic 3N 79 AIIRAT Bl Aicqiad
HY B 1T IR Y19 Bl 75 UBd

vAEem-fawt | aredl vd amevR REEIE W | SN ST (SRH) AR B
TR WGI—HRIGTEIG | gyelt HrHaw Hregw | G WEE (EA) AiEan @
HITear Hierar | o w2EE (aRT) BFER @)

i T A gHgEs HeUE

& fagors

2 T AT WaEE /AT

Ao doid 3y /Jearaa: 9717637902
aial¥faa seta/ Heqrea: 9717638775

TR Yed, HEe,

qereT BraW, 15 Rt

011—23387643, 9717630919

011—-233B6ETT7
8717630980

3, I Aea aNEeT WEds S el

fermett

g dea aftrm weys / opTs

75 faeh

011-23743352, 9717631900

011—23345686
8717631950

5. R dea afEman weas /e

HYIETElE Hed, SIRUH Sy,

0591—24412012, 9760534800

EH| F Hal | B B AT

B, qfiss dgd aftr wdgs / HETETE 0591—2412016
UhTH / ReEE 8760534970
7, N HEe NG Head / TElTd TETF HEd, SIANTH FEaY, 0522—2234520, 9794833900
8, e HEe aIiine 9agd / THTE EECE N 0522—2234501
SECRET 9794833951
Ul gedels H. 139

1928/2023

C)

punjab national bank

Criminal Courts, Ludhiana

In The Caurt Of Ms. Divya Sharma JAMIC

Ludhiana

Date: 27-07-2023
naxt dale. purpose of case, omdars and judgments
as wal as olhar casa informalicn = avadatle o

miipoidesincts. ecours. gov indludfians
Kolak WMahindra Bank Lid Vs
Mis T. G. S Water Pwi Lid

CHNR NO: PALDO3-0BRT-2015
Pubhkcation lsguad Ta: M's T. G S Wales
vl Lid addrass- 411 4ih Floor MNaurang
Hiuse Kaslurba Gandi Marg
Connawaht Place Delln 110001
2. San|ay Kumar Yadey suth Signalony
Of Tgs Watar Pyt Lid Rio A-1-80-
Chatlerpur Extn Mow Dol 170040
Wharaas il has Prostac 10 DM SRDSESCR0
ol 1S court thal you, e aboy
SCCUBSR BCCUSE] DErsdns & |
e CCNEry Wity ol servicd, F
proclamation wnder 82 of criming
PIOCEdUnE |8 Mereny ISSUSd S0a8nmSt

with a direction that you should appesar in

narreed
Degt
1o B

person or throagh counsel on 27-07-2023
A 10:00 a.m. of within 30 days inom The
date of publication of this proclamation
lake motice that, n case of defaull on you
par! 1o appear A% direciod above the abow
sald casa will be haard and detarmined as
LEr law, m your absenca. for detsls oo
1o0: Https: ithighoourtchd ooy, in T s=cmdrict
rolicasdisinct=ludhians

I Ludhiana

guit under XXV of the cods of civi
procedure 1908 for retovery of 28 ol
of ra 237 .07T0-
W Bkl Mobee To: Mol- Mr ajay Kumar [
D Dad Krigshan liwan monala Khakaa nead
: 0120~ 25427753 $-9 : iob1725@iob.in FETETE FT : I0BA0001725 risegrbiud ettt o
. 23.06.2023 271201 no 2 mr bal Erighan wan 20
dhasarn) villags poors pandd brindaya
( li [i\sl < IV) NN gordn UEkar prochssh O 1503
hostl W In abova tiked patibon ths delendants
COLNT MO Dab Salhild, |11 8 ShoErsd thal 1ha
(3T |t #g) [ s(1)] defendant should appear in person o
i throdegh counsel on 09-07-2023 &t 1
’ . 5 a.m. for dedails lopon to
fercfror sfeett = wfgfrsreor weh gafftor o sfgf feq wardy s, 2002 % hittps.highcounchd gov in/Hrs=distnct._nat
Ted Sead 3ferys I & Afgha TRt 8F & A1 T gAHEm e gfayfd R distrct=armrilsas
fea (vada) f=m, 2002 & 99 3 & @y ufed ¥R 13(12) & qEd Yea e Sh Jaibir singh { PCS) C J Jn. div. amitsar

BT 08.12.2022 ohl | FAAT ST Y A |

=, YIRS R 2

& YA H rdmwmed 7 ot gt frn fiw gw wwiw o uw e fee
(TeleR), uar gaw fafeem wehm WX wouw-1, gE A, wie W1,
TN HEA &k UM, S-Sk, SIS Uerd, UUWT ST, WihSEeE, 3
201002 3R off gox firem fde g it o7 wier fe (THeR) war 30-T, Eidiew
A h UW, TERYY, TSEEE, S Yew-201001 9 FEA H Sfeatad
06.12.2022 Tk AR & 22,50,370.86/- (TUT WEH oG UOE@ TAR o9 9F
TR v foardt U W) o et @ faft e sTErd S W e oA vd e,
=St 3MfS T o AT i AR i il & 60 &1 o fieR AT 3 w1 Fed

(1) FSIGRI & AR o GAYTAH § THA A oh RO, TABRT HoQRI/ AR
3R ST 1 Gfea foran S § R sreiewet T i et & fam s %
ofed foa ifufem S arT 13(4) % 8 3 Yed VikE & S # el e 1.
aftfa Twaf W 23 S, 2023 T el T foram E)

(2) oieRI i fo¥IY T F T AT Y TAERT T o AT TAERR 7 i
Y el < S § U T e W g HAOsR i 29.11.2022 % TR T,

= | oW ue foardt 99 W) 9 e i faf 9 sery ) W S e

(3) gfaa i 1 go™ & AT Iucres qHa-Hiw & aRued & serenehaisi H
e AT ot GRT 13 B ITYRT (8) i 3R Mt foFan S 21 I 110 A KRl R G R R |

Hota w1 fat o for = 29 05,2023 91 Fon 4 e
THOHOH FiEEE (A =)

(el v L34101UP1972PLCO03612)
f&aren afre wira= atersen wigen, 2016 @ aea @0

ferast =ferm = 209 2023 @ wend o e o A
e e =i F =1 20 W8 2023 W BUWET / WIeT T SN o
Fr @ affA s g—am w TS e
gumd) A alelt i anf o) @) oo B Bl g, o, a0, 2022
g Tl &) s R Rl whaar, 3 ey, 2023
(75770 91T 3: 30 4t 9975 65:50 75T )
TATTRT & (0 Visit www mbwaridin & hitps:linchauction.auction@oar.net]
s e apfre e, W=, 01941066313,
ot 7491 0899224476 395 3 =T Imi.auctioni@gmail.com
Ferfi : 2% e 20 A/ —
TR - A (e SR AT, TS
ATE AT TS Gl BRIPADGEIE-NOO051 /20161 7110085
), Ol : TH—34, T 0 e dhatrdi—||, 75 faeeii— 110048
yufl. §4e - arungupta2? 11@gmail com

COLURT NOTICE

In The CGourt OF Sh Jasbr Singh FLS
Gl .|L-||l:_j|"' Junkor Divigion, Amntsn
il MY F ARSI (I ASEEA. M
Maanl Diaber 0507
s Maomdlon Pharmacoubcals Privali
Limited 62-64 Vijay Magar Hetsa Road

acceptance of advertising
copy, it is not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or L AT 1AL
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newvwspapers

or Publications. We therefore Amritgar 143001 Through &5 Direcior b
recommend that readers B i . M o
make Nnecessary inquiries Sallsh Kumar Sic L1 Tt | IRty A
before sending any monies or aboail 58 Years Rio 236012 Gab Mo 4

entering into any agreements

wvith advertisers or otherwise Kishan Kot Isiamabasd Amntsar
acting on an advertiserment in AL

any manner vwhatsoever. F‘-_IE'I' "":.IJlTIﬂr T'ul'nl-\_:'l Anad ::-. =15

TALWAR DEVELOPERS LLP
LLPIN: ACS-4702
Regd. Office: S-9, Okhla Industrial
Area Phase - Il, New Delhi-110020
Phone: 01244222922
Web: www.talwargroup.in
Advertisement to be published in the
newspaper for change.

Of registered office of the company
from one state to another.
Before the Central Government,
Registrar of Companies NCT of Delhi
In the matter of sub-section (3) of
Section 13 of Limited Liability
Partnership Act 2008 and Rule 17 of
the Limited Liability Partnership
Rules, 2009
AND
In the matter of Talwar Developers
LLP having its registered office at S-9
Okhla Industrial Area Phase-ll, New
Delhi-110020

..... Petitioner

Notice is hereby given to the Genera
Public that the LLP proposes to make
application to the Registrar of company
under section 13 (3) of Limited Liability
Partnership Act 2008 seeking permission
to change its registered office from State
of Delhi to State of Haryana. Any person
whose interest is likely to be affected by
the proposed change of the registered
office of the LLP may deliver or Cause to
be delivered or sent by registered Post of
His /her objections supported by an
Affidavit stating the nature of his/hef
interest and grounds of opposition
supported by an affidavit to the Registrar
of Companies, Delhi, 4th Floor, IFC
Tower, 61 Nehru Place, New Delhi-110019
within Twenty one days of the date of
publication of this notice with a copy to the
Petitioner LLP at its registered office af
S-9, Okhla Industrial Area Phase-ll, New
Delhi-110020

For Talwar Developers LLP
Varinder Kumar Talwatr
Designated Partner

DPIN: 00037055
Date: 24-June-23

Place: New Delhi

éﬂm'\’mr:rrq:

MY Yeursos fofics
T3 focell & DUz IR BEBHIF & IWUR F BRI,

& fog wfy o afeafs 8g
(e feanferamas sk orARFT O (@dRe @fReal & forg
fearem W ufrm)fafem, 2016 & faffam 36T(1) @ a=a

. d
Z H\ﬂr\lfé’)ﬂ EURINERCI NN

S—58, ae AT WA AT, Breil ATaT & 1o

ATell =i, GIaHgRT faeell SIgeT 110034

hitps-fomanshenterprises.in/

- i (AN o o
VTI=90, de I HAIMHAH JIcet, picll |Idl @ 18+

et =i, dioeyRT fawell vt 110034

20,62,565/~ (T &9 @@ a9 TR U™ A Y9e W) qen swfe fafr @ SRS

TAAEHT T R W IH W A, T G IR B o 9= G i i 7SS9 I BT 1daxoT otel Iadier 3
A AT, A FE @ F TR AR F e e efeRael 4 & WAR waferar Rerd &

forer ST 1 06.12.2022 ek AR &. 22,50,370.86/- (TN TEH MG U R 5. = STl /HdIel bl AU &9 ¢

TTC

A BLEEERCSLE L B E L
IcTR] /sl Bl AT AR qA

I a8 21—22 o 1o ol NIoleaw 3.59 NIy

PIS BRI/ BITR Tal &1

8 &l dul & Jad Suds (d<iig a0
(@rIferil @& W), JFERI @ &, uiha]
P qIE BT TR & forg unifre [

Afed aifdre faavor I8 Sude &

T @t TR

1. ™A @U@l

e |

ST A hl QERTI Aol I TRie o) THUH—1 Rl
sierep, o e FfFead sieeh, A 850 W T, BA o SRR o Y,
73 lejz . e FeR F-21 3R F-22 W fAfHfq, Tt 7 397 ot 7,

. I 331.93 T WX, hicHl STeist Trereld Shicil, S
e 1455 3R 1462 ® 9, UMW TAR, THET ST, qda

wiayfqat w1 fereror

PHIIRC GaR & g H 3eh SAHDbR[ I
B B forw Fuam S
omansh.circp@gmail.com T ford |

9.| dredr @ gRT 25@2)(Td) d d8d FHE
[ & forg urar ugf Suder ¥

HAlgdl I GRT 25(2)(Td) & dad qH™
MDY UEar & Ay H BRI I
B B forg Fuar S
omansh.circp@gmail.com T ford |

BRIEEIRIEEICRLS KRS EEIRIGERGIR

3R forem misrmene, 3.9, & & § feor ) o gt firen L,
. . . T FHIIdd FHETT 3ATdadhl dl AF[dH

e g3 4 T fiE & @i | ST B @ R 07.07.2023

‘{ﬁHTlf: 12| 3AAH T I 3T STaT XA

IW: WS FeR 9-23 AT fe HeR |-20 aifery ey L0 20ed

ud : gew ufE ¢ 3 gt T3] S0TS STl el b [0 SIshal SHel NS amansh.cirp@amail.com

3o IR e %, 34.00 A ke e et e e T e

HHE forshal ek . 27.00 < . fasTieh: 25.06.2023 Hhed YR

wHiferes <1 =: 4 fEwn e i g o o fie W ;S e it veseeT Rifes & Rrg
Tater : 23.06.2023 T/ a@’g;a il IBBI/IPA-002/IP-N00893/2019-2020/12832
A ;AU Ffreaw sfevde & AT §—179, YoM O, Ga¥H UT®, % ficei— 110014

3-8t : Email: cs8075@pnb.co.in, T :

[ W6 WeX, Uiehe-3, WX faer wer-11, feeet-110091,

011-22779758, 22785289

el @1 gdl® . , ...the name you can BANK upon!
(A GOVERNMENT OF INDIA UNDERTAKING)
e IMET T A TR T SHETad, 2002 ohl O 13(2) o ded @I Qe STl TERTAY T [SauT & 4o SCRel | 3—ATeml oht TTaWId chiged o axe |
4. e e = fafa W e & s win Serehehal T T A [WER(ET) W duemeRat] | (oo o e @ | ffer mew :
TR ATy, zoor S AT 134} % AR theal &4 s fafa) . W
HOIGR/FAHIGEl T 9 qAT qaT St T Fa wEr F U R i T [ dfear gt wor T ge Wk .
| et e SeRt wde ffee (FSER) UG : 1/6, FiRE TR Siwifies &7, 72 Reehi-110015, T @ ¢ 2502, Hef @i, | 07.03.2017 | <Rl gdt o dwd w@fie % S, Tl TR 8 @ 3R, fies ;‘2’9';;"1;: 17.07.2023 S el
TEERT Te, et a0, =2 feoeh, sfivdl Jen ge aoit ot 79w ge (FRees w8 TReX) ua : 13/83, ufyw e an, ¢ | © 658.71 TG +q01 T i1 A b fl | ey Hew 2502, o€ Fer v e #aR 305 # wiftrel, =wteh- (16.07.2023) ”'OO? A TA.TH. el
foeetl, @i ot : 2502, SEHS S, TEENT TS, e o1, =78 faeeil-110005 AHdr e g8 gl & foomer 9 (fFewrs T WEll A, =GR qq TH, AEATel TEE, Sieqqq, TeERI U, i o, 1% fooedl - = 250007~ o}?)z CE| A WSWBS%%)
g MReX) Ul : 13/83, UfHH USreht &I, 78 feoett | e & : 2502, SHHE ST, THERT U, HId o1, 7 faeei-110005 |- ST T 3077 110005, YR TRAT 910 T Hie (400 a7 Fe fFHfHa & Afea) e SiferFd ke
A1 TSI Yo YA T ot RS 7 g (TRSY) Tadl ¢ 13/83, UHH USel 9, 8 fooedl, W g : 2502, SEHE WS, | e 4t foree FAR I T FAR & TH W) ' T gt few
TEERT TS, S o1, 78 feeeii-110005 4t foremel e g1 4t T[99 ¥ (MRER) Ial = 13/83, UfeH dstrel o, =2 foeedt @
&l : 2502, SHHE AN, TEERT €, THIA a1, T8 feeeii-110005
1. | T FER O At SR fig @R Siwdt [ < aeit ot Ao FER (FSieR) AT : UH-112, SUH-2, THU TR, HeE | vz.08. 201/ | R, A0, G Wi (B F sfeR ), @i |, 113, | oo 17.07.2023 el
TR, M-S, TROHT-STH], TeEi 3R en-TMiemee, | €: W =, 91-01,3% ", wie 4. 113, ' A, 572, | & 160 a9 RS L LG e R 572, weifeh-u, Fow] TR, T MREEE (SW.),| 11.00 =™ i T=.049. haH
<eieh-T, fersyy TR, Mg SR ORI SR, RS (39, Wl A, ST FAR A e T e e e B e e (_;6'22‘535/3_) o & (¥, . 8171589938)
17.06.2079 Ey ) ' 04.00 =<t Jiferepd Wlﬁﬁ ﬁ;ﬁﬁm
o : 3. T T
ML TR TR 1, <ol (440800) 0T.07.2016 T T AN o BT 6 JE Jud J. RS- ¥ 18.60 ¢l o M el
22. | St wftren 3 Wl o Tor FAR (HSER) T 255, Ma- NGy, Reeh-110084, W E 342, T AR 502/348, | T 35.55 TG +0T Wel A A BT IMT | 62h/11/563, T A, 650 H @, e urh, wew wi, | 0 56 M S A TA.TH. A
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